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Supreme Court [36]

All India Judges Assn. v. Union of India, (B.R. Gavai, C.J. and K. Vinod Chandran, J.), 2025 SCC
OnLine SC 2813

All India Judges Assn. v. Union of India, (B.R. Gavai, C.J. and K. Vinod Chandran, J.), 2025 SCC
OnLine SC 2814

All India Judges Assn. v. Union of India, (B.R. Gavai, C.J. and Surya Kant, Vikram Nath, K. Vinod
Chandran and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC 2815

Cement Corpn. of India v. ICICI Lombard General Insurance Co. Ltd., (J. K. Maheshwari and Vijay
Bishnoi, JJ.), 2025 SCC OnLine SC 2821

Chhavi Ranjan v. Union of India, (Bela M. Trivedi and Satish Chandra Sharma, JJ.), 2024 SCC
OnLine SC 5813

Esskay Properties & Investments (P) Ltd. v. Union of India, (M.R. Shah and Krishna Murari, JJ.),
2022 SCC OnLine SC 2525

Ibrahim Mandal v. W.B. Madrasah Service Commission, (Bela M. Trivedi and Pankaj Mithal, JJ.),
2024 SCC OnLine SC 5810

Jayantibhai Chaturbhai Patel v. State of Gujarat, (Sanjay Karol and Vipul M. Pancholi, JJ.), 2025
SCC OnLine SC 2822

Kachara Vahatuk Sharamik Sangh v. Ajoy Mehta, (Vikram Nath and Prasanna B. Varale, J1.), 2024
SCC OnLine SC 5808

Kachara Vahatuk Sharamik Sangh v. Ajoy Mehta, (Vikram Nath and Prasanna B. Varale, J1.), 2024
SCC OnLine SC 5812

Kachara Vahatuk Sharamik Sangh v. Ajoy Mehta, (Vikram Nath and Prashant Kumar Mishra, JJ.),
2024 SCC OnLine SC 5806

Kachara Vahatuk Sharamik Sangh v. Ajoy Mehta, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 2812

Kachara Vahatuk Sharamik Sangh v. Ajoy Mehta, (Vikram Nath and Satish Chandra Sharma, JJ.),
2024 SCC OnLine SC 5807

Kachara Vahatuk Sharamik Sangh v. Ajoy Mehta, (Vikram Nath, Sanjay Karol and Sandeep Mehta,
J1.), 2025 SCC OnLine SC 2810

Maneeta Singh v. Virendra Pratap Singh, (Ahsanuddin Amanullah and K. Vinod Chandran, JJ.), 2025
SCC OnLine SC 2817

New Okhla Industrial Development Authority v. Reddy Veeranna, (Krishna Murari and J.K.
Maheshwari, JJ.), 2022 SCC OnLine SC 2524

North Eastern Development Finance Corpn. Ltd. v. L. Doulo Builders & Suppliers Co. (P) Ltd.,
(Dipankar Datta and Aravind Kumar, JJ.), 2025 SCC OnLine SC 2819

Novenco Building & Industry v. Xero Energy Engineering Solutions (P) Ltd., (Sanjiv Khanna, C.J.
and Sanjay Kumar, J.), 2025 SCC OnLine SC 2809

Prabir Kumar Ghosh v. State of W.B., (Uday U. Lalit, S. Ravindra Bhat and P.S. Narasimha, JJ.),
2022 SCC OnLine SC 2523

R. Ashoka v. State of Karnataka, (Sanjay Karol and Vipul M. Pancholi, JJ.), 2025 SCC OnLine SC
2824

Raj Pal Singh v. Rajveer, (K. Vinod Chandran and N.V. Anjaria, JJ.), 2025 SCC OnLine SC 2823
Reddy Veeranna v. State of U.P., (Surya Kant and J.K. Maheshwari, JJ.), 2023 SCC OnLine SC 2542
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Rocky v. State of Telangana, (Sanjay Karol and Prashant Kumar Mishra, JJ.), 2025 SCC OnLine SC
2811

Sanjay Kumar Upadhyay v. State of Jharkhand, (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2025
SCC OnLine SC 2820

Shankargir v. State of M.P., (J.B. Pardiwala and Prasanna B. Varale, JJ.), 2025 SCC OnLine SC 2816

State of Karnataka v. State of T.N., (B.R. Gavai, P.S. Narasimha and Prashant Kumar Mishra, 1J.),
2023 SCC OnLine SC 2544

State of Karnataka v. State of T.N., (B.R. Gavai, P.S. Narasimha and Prashant Kumar Mishra, JJ.),
2023 SCC OnLine SC 2545

Talha Khan v. Enforcement Directorate, (Abhay S. Oka and Rajesh Bindal, JJ.), 2024 SCC OnLine
SC 5811

TANGEDCO v. Penna Electricity Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC
OnLine SC 2825

V.P. Patel & Brothers v. Laxmi Complex Commercial Premises Coop. Society Ltd., (Ahsanuddin
Amanullah and K. Vinod Chandran, JJ.), 2025 SCC OnLine SC 2818

Vishnu Vardhan v. State of U.P., (Pankaj Mithal, J.), 2024 SCC OnLine SC 5815
Vishnu Vardhan v. State of U.P., (Surya Kant and Dipankar Datta, JJ.), 2023 SCC OnLine SC 2543
Vishnu Vardhan v. State of U.P., (Surya Kant and Dipankar Datta, JJ.), 2023 SCC OnLine SC 2546

Vishnu Vardhan v. State of U.P., (Surya Kant, Dipankar Datta and K.V. Viswanathan, JJ.), 2024 SCC
OnLine SC 5809

Vishnu Vardhan v. State of U.P., (Surya Kant, Dipankar Datta and Ujjal Bhuyan, JJ.), 2024 SCC
OnLine SC 5814

Vishnu Vardhan v. State of U.P., (Surya Kant, Dipankar Datta and Ujjal Bhuyan, JJ.), 2025 SCC
OnLine SC 2808

Allahabad High Court [3]
Neeraj Kumar v. State of U.P., (Rajeev Misra, J.), 2024 SCC OnLine All 9694
Rahishe v. State of U.P., (J.J. Munir and Sanjiv Kumar, JJ.), 2025 SCC OnLine All 8064
Raj Kumar v. State of U.P., (Rajiv Gupta and Samit Gopal, JJ.), 2025 SCC OnLine All 8065

Andhra Pradesh High Court [16]
Ganta Konda Babu v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 4263

Helix Energy Solutions Group Inc. v. CTO, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025
SCC OnLine AP 4268

Indian Oil Corpn. v. Badam Sundara Rao, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 4257

Indian Oil Corpn. v. Badam Sundara Rao, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 4258

K. Suresh Babu v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP
4266

K. Vijaya Kanakadurga v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4254
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Kurangi Nageswara Rao v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 4264

Mudlapati Satya Narayana v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 4261

Nalluri Venkateswarlu v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 4262

NCC Ltd. v. State of A.P., (Cheekati Manavendranath Roy, J.), 2023 SCC OnLine AP 4583

P. Sarojamma v. M. Gurramma, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC OnLine AP
4256

Pasam Prasad v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 4259

R. Sreedevi v. State of A.P., (R. Raghunandan Rao and T.C.D. Sekhar, JJ.), 2025 SCC OnLine AP
4267

T. Vijayudu v. State, (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 4260
Thudum Dhanunjaya v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4255

Ushabala Chits (P) Ltd. v. Commr. of State Tax, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.),
2025 SCC OnLine AP 4265

Bombay High Court [8]

Balasaheb Lalasaheb Jadhav v. Vyankatrao Shankarrao Jadhav, (S.G. Chapalgaonkar, J.), 2025 SCC
OnLine Bom 4994

Kerba Bhujang Gawale v. State of Maharashtra, (Vibha Kankanwadi and Hiten S. Venegavkar, JJ.),
2025 SCC OnLine Bom 4989

Pawan Hans Ltd. v. Aviation Karmachari Sanghatana, (Sandeep V. Marne, J.), 2025 SCC OnLine
Bom 4991

Pundlik Sambhaji Telange v. State of Maharashtra, (Vibha Kankanwadi and Hiten S. Venegavkar,
J1.), 2025 SCC OnLine Bom 4988

Ravindra Shaligramji Bhuyar v. Gita Bhaskar Shejwal, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024
SCC OnLine Bom 5147

Sayyad Shabbir Ahmed Ibrahim v. Municipal Corpn. of Greater Mumbai, (Ravindra V. Ghuge and
Ashwin D. Bhobe, JJ.), 2025 SCC OnLine Bom 4990

Shilpa Amol Sherkhane v. Amol Sambhaji Sherkhane, (Prafulla S. Khubalkar, J.), 2025 SCC OnLine
Bom 4992

Siddheshwar Devasthan Trust v. Sanjay Bhimashankar Thobde, (S.G. Chapalgaonkar, J.), 2025 SCC
OnLine Bom 4993

Calcutta High Court [27]
Aarone Holding (P) Ltd. v. CIT, (Om Narayan Rai, J.), 2025 SCC OnLine Cal 9714

Aditya Birla Capital Ltd. v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal
9708

Aditya Raj v. State, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9693
Anima Rani Bhunia v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 9703
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Babai S.K. v. State of W.B., (Rajasekhar Mantha and Ajay Kumar Gupta, JJ.), 2025 SCC OnLine
Cal 9690

Devanshi Plyboard Industries (P) Ltd. v. CIT, (Om Narayan Rai, J.), 2025 SCC OnLine Cal 9715
Dhanalaxmi v. State, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9691

Dharam Raj v. State, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9695

Govind Agarwal v. Union of India, (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9711
Hemanta Roy v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9696

Khatra Peoples' Coop. Bank Ltd. v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine
Cal 9702

Mohd. Shafiqul Islam v. State of W.B., (Bivas Pattanayak, J.), 2025 SCC OnLine Cal 9700

N. Madhu v. Union of India, (Hiranmay Bhattacharyya and Shampa Dutt (Paul), JJ.), 2025 SCC
OnLine Cal 9701

Nabin Das v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9704

Nahid Alam v. W.B. Medical Counselling Committee, (Biswajit Basu, J.), 2025 SCC OnLine Cal
9707

Namita Shyamal v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9710
Narayan Chandra Deb v. State of W.B., (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9705
Ritesh Raj v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9697

S.K. Azizul Haque v. State of W.B., (Krishna Rao, J.), 2025 SCC OnLine Cal 9709

Sabina Bibi v. Union of India, (Reetobroto Kumar Mitra, J.), 2025 SCC OnLine Cal 9706

Shree Baidyanath Ayurved Bhawan (P) Ltd. v. Dabur India Ltd., (Debangsu Basak and Md.
Shabbar Rashidi, JJ.), 2025 SCC OnLine Cal 9689

Soma Choudhury v. Union of India, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9712
Srinivasan v. State, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9692

Sujit Bhadra v. Union of India, (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 9699
Sunitha Raj v. State, (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 9694

Suprabhat Das (Dr.) v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 9698

Vimal Kumar Godha v. Registrar of Companies, (Krishna Rao, J.), 2025 SCC OnLine Cal 9713

Chhattisgarh High Court [204]

Aadil Raj v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 12259

Aakash Jaiswal v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 12142

Aarti Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 12169

Abdul Gani Memon v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025
SCC OnLine Chh 12192

Abhishek Saraf v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 12242

Aditya Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 12167
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